File No 10/14/2020-NCL.T (Pt-11)/ 1 ¢
Govt of India
National Company Law Tribunal

6" Floor, Block-03
CGO Complex, Lodhi Road
New Delhi 110003
Dated: 11/01/2023

Subject: Filling up of the Post of Registrar, National Company Law Tribunal (NCLT),
New Delhi on deputation basis.

Applications are invited for the following post on deputation basis in the National Company
Law Tribunal.

_Name of the Pos _ cvel in'the pay matti
Registrar, National 01 Level-14 |
Company Law Tribunal (Rs 144200-218200) |

2. The selected candidate will be required to serve at Principal Bench, New Delhi

3. The detatls of the the post., along with eligibility criteria. education qualification/experience.
ete required for the posts are given in the enclosed Annex-1. The Registrar. NCLT is
required to discharge duties and functions as per NCLT Rules 2016.

4. The period of appointment will be initially for a period of three years and will be governed
by terms and conditions prescribed by the Department Personnel and Training (DOPT).
Government of [ndia in this regard as amended from time to time.

n

- Maximum age limit for appointment on deputation is 58 years as on last date of receipt of
applications.

N

- Application in the prescribed proforma (Anmex-11) complete in all respect along with
certificates of educational qualifications (self-attested coples), cerlificates attached to the
application from the employer/head of office/forwarding authority, vigilance clearance and
certified copies of ACRS/APARs for the last five years may be sent to the following address:

Secretary

National Company Law Tribunal
6" Floor, Block-03

CGO Complex, Lodhi Road

New Delhi 110003

7. Last date for receipt of applications through proper channel is 60 days from the publication
of the notice in Employment News. The applications received after the last date will not be

considered. %)\' | 1 [ /7,3

(Anupam Lahiri)
National Company Law Tribunal
Phone 011243-61685



ANNEX URE-

DETAll'L.S OF POST ALONC WITH ELIGIBILITY CRITERIA, EDUCATIONAL
QUA1,,IFI(,‘A'.I‘ION/EXPERrENCE ETC. REQUIRED AS PER RECRUI'TMENT
RULES FOR THE POST:

Level in [hc? Method  of ISﬁTgibi[i[y Criteria, educational |
Pay Matrix | Recruitment qualification/experience ete. |

| requived as per Recruitment I
| Rules for the post

Name of
Post

Registrar Level-14 [ By Officers  of  (he Central |
(Rs. 144200- ! Deputation Governmen( or State |
218200) [ Governments ar Union

Territories or Courts of Tribunals
Or stalutory  orgamsations of
State/Higher Judicial Service: !

|

(a) (1) holding analogous post on
regular basis in the parent cadre or
department: or

I
J (1) a post in Lol 134 in Payv
{ Matrix ol the Seventh Central Pav

Commission or cquivalent with

|
! two vears™ regular service i the |
f Grade: or I
[ ‘ I[
(i) a post in Level-13 iq Pay 1
J Matrix of Scventh Central Pav |
Commission or equivalent with |
| three years™ regular service 1n the |
f J Grade, and !
| | '
' | (b) Possessing the folluw ing |
| | Cssential educational |
i Il qualilication and experience |
| (i) Degree in Law  from g
li recognised University: and |
| AR !

(i) Experience in personnel and
l administrative mat(ers, |
| ?
Note 1. The period of deputation,
ncluding the period oldeputation !

rinediately  preceding  (hig |
appointmen in (he Same or some

other organisation or depatment !
ey S ! Lol the Central Government shal) |

I !
| - another ex-cadre post held |
1
i




ordinarily  nol o excood five
vears.

Notz 2: The maximum age limil
lor appointment by ¢ [])dlrlllOl)

shall not he e

|
!
f

years as on the closing dzntc ofJ
receipl ol applications.

fl
Nole 3: For purposes  of |
appointment on depulation basis, |
the service rendered on a regular J
basis by an officer prior 1o 01 |
Janvary. 2016 or the date from |
which the revised pay structure |
based on the Seventh Central Pay |
Commission has been extended.
shall be decmed 1o be service
rendered in (he corresponding
level in the Pay ’\/laUL\ of the
Seventh Central Pav
Commission.

e




APPLICATION FOR THE POST OF REGISTRAR, NATIONAL COMPANY LAW

TRIBUNAL ON prp UTATIC

[ L | Post applied for

IN BASIS

:11{EGISTRA.R, NCLT

ANNEXURE- 1

Paste here sell-
attested passport
s1z¢ coloured
photograph

e e

(mention the name of Central
Government or State Government
or Union Territory or Court or

Present Pay

(Level as per 7% CPC. If the pay is
hol as per pay structure of 7" CPC,
wdicaie the actual pay and its
cquivalent pay in 7" CpC pay
structure)

Tribunal or Sl@[ll[OD‘_&_gflLiSE_t_l{@)__ -

2 | Name (IN BLOCK LETTERS)
3| Date ol Birth I
4 Date of superannualion
3 | Category (SC/ST/OBC. etc) 41
| 6| Present Post held
7 | Present Emplover

_ Lﬂgc/"[‘crg porary/Deputation)

Nature of present cmplovment
(Le . Permancni/Ad-

Present Office with Address

In case the present emplovment s
held on deputation, please state:
(a) Date of appoiniment on
deputation

()  Name of (he parent
ollice/organisation and its address

Service 1o which you belong

[—
I N

Office Address

Hﬁlephonc No

Mobile No (Mandatory) =1




f‘m_m ID (M.mdatm ry)

- ;_|)hon\, %\o
\/Iobll" No (M‘.u datory) y)
Email ID (Mandatow

Permanent Address

I

e

e

Com,spondu]cc Address

i

alric Onwards) N T

16 Eduéalional Qu?ﬂiﬁcations (M
Exam | Name of | Year  of
Passed ‘ University/lnstitute/Board Passing

e U L

S— (| e ——
Duration of Course ngl‘]CuL*

e ————

Details of employment in chronalogical ¢
| sighature as per the format given b&.lO\\

ol Mdlkh |

i (Mention |

Distinctions. |

tanyg |

Sk

BT 3B i 3 i e ! WSS N | et S (N iy

T O s o L

— T g L e raesne .__-i
ST R & i e U o

lorder. IT

—
needed, attach a separate shoof duly

authull G

cated L b\ qu‘l

'SI [Name o the [Pos held " Period ’_Namrb of ¢ appointme nLI Level  wm [N Nature of‘
No | Office/Insiv/Org (Designation) | (Regular/A dhoc/Dq)utatmn)  Pay duties
MaLrI\fP.i\
| ScaleiPay ’
| Band  and !
From I To | Grade Pay |
I j i 1
it
| | 4
|
I ]
1 —
SN O b—
C | e
I8 | Details  of  cxperience  in ‘ :L
Information Technolopy, el N 4] o |




o
o

governance, establishmeny, |~ T~
personnel  and administrative
matter (in chronological order)

19 | Details — of prolicicney:  jn |
compuler operation

20 | Details o (training undergone

21 | Any  other mformation  the
applicant wants lo furnish

Please state briefly how vou find yoursell'best suitable for the post applied for:

It s also cerlificd that the. information furnished above is correet and true to the best of my
knowledge In the event ol my selection. I shall abide by the terms and conditions ofsery joc attached
to the post.

Place:
Dale:
Signature of the Candidate---~---meacoeee oo
Name of the Candidate----eoeeeee



Certificate to be furnished by the Emplover/Head of Office/Forwardine Authority:

Certilied that the above particulars furnished RN T S S arc correct
and hefshe possesses educational qualifications and expericnce mentioned in vacancy circular, It is
also certilicd:

I. That there is no vigilance/disciplinary case of eriminal case pending or contemplated against
SlueSRale: ... oo di it

That his/her integrity is certified:

That his/her CRZAPAR dossier in original is enclosed/photocopies of the ACRs/APARS for

the last  five years duly attested by an officer of the rank of Under Secrclary Lo the

Government of India or above. are cuclosed:

4. That no major/minor penalty has been imposad on him/her during the last ten vears OR a list
of major/minor penalties imposed on him/her during the last en vears is enclosed:

bl N

5. That the cadre controlling autharity has no objeclion to the consideration olthe applicant for
the post applied for.
Place:
Datz:

Stgnature:
Name:
Designation;
Tel No:
Email:
(Office Seal)

ist of enclosurcs:

L
I
2
3

—Jl -



